BEFORE HON'BLE INTURI RA
AND HON'BLE 5.5.VISWANETHRA RAVI, JUDICIAL

INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 15th JUNE 2026 (MONDAY)
MA RAO, ACCOUNTANT MEMBER
MEMBER

IN COURT ROOM 4

Erl[Appeal Number

|Assmt. \dAssessee Name

SIVIPLE ISSUES S.NO.1-28

[ Counsel ]RemarksJLij

ITA 1878/CHNY/2026

[A] VALAPET RAMASWAMY IYENGAR TRUST

J.Saravanan ‘ j

ITA 1880/CHNY/2026

2010-11

[A] CAVENDISH BIO PHARMAV PVT. LTD. (-SMC)

ITA 1884/CHNY/2026

2013-14

[A] KRISHNAMOORTHY PERU MAL

S.Sridhgt

ITA 1886/CHNY/2026

2017-18

[A] M/S. ARIMA EXIM PVT. LTD.

2019-20

[A] ABDUL AZEES

[TA 1892/CHNY/2026

2019-20

[A] APPASAMY SELLAMUTHU (5MC)

S.Sridhar
s.Sridhar (Erode

ITA 1893/CHNY/2026

2015-16

[A] SIVASU BRAMANIAPILLAI SIVATHANUPILLAI

ITA 1894/CHNY/2026

2015-16

[A] SIVASUBRAM ANIAPILLAI SIVATHANU PILLAI

5.Sridhar (Erode

1
2
3
4
5|ITA 1888/CHNY/2026
6
7
8
9

ITA 1895/CHNY/2026

2015-16

[A] SIVASU BRAMANIAPILLA| SIVATHANUPILLAI

10{ITA 1896/CHNY/2026

2015-16

[A] SIVASUBRAM ANIAPILLAI SIVATHANU PILLAI

11|ITA 1900/CHNY/2026

2018-12

[A] BAKTHAVATCH ALAM NARAYANAMURTHY

TV Muthu Abirami

12|ITA 1904/CHNY/2026

2014-15

[A] ARULMIGU SOUNDARAJA PERUMAL

T.5.Lakshmi Venkat

13[ITA 1905/CHNY/2026

2017-18

[A] ATHITYAA BUILDERS

T.5.Lakshmi Venkat

14|ITA 1908/CHNY/2026

2018-19

[A] VAIYAPURI ANBUMANI

< Lakshmi Venk

15|ITA 1909/CHNY/2026

2018-19

[A] VAIYAPURI AN BUMANI

16|ITA 1910/CHNY/2026

2015-16

[A] MOHAMED |OBAL UMAR FAROOK

17|ITA 1915/CHNY/2026

2023-24

[A] JJANAKIRAMAN SANTHANAM

18|ITA 1916/CHNY/2026

2023-24

[A] JANAKIRAMAN SANTHANAM

ITA 1917/CHNY/2026

2023-24

[A] JANAKIRAMAN SANTHANAM

Thel

ITA 1921/CHNY/2026

2026-27

[A] SATGURU HINDU SEVA TRUST

ITA 1927/CHNY/2026

2017-18

[A] YUVARANI

2017-18

[A] MURUGESAN SENTHILKUMAR -

[TA 1931/CHNY/2026

2021-20

[A] SIVALINGAM THANKABABY

ITA 1936/CHNY/2026

[A] THE SINDH! CHAMBER OF COMMERCE

|
\
\
\ \
\ \
\

19
20
21
[ 22{1TA 1928/CHNY/2026
| 23
22
25

ITA 1938/CHNY/2026

2019-20

[A] BABU LAKSHMI (SMC)

\
\

\ G.Baskar

ITA 1943/CHNY/2026

(A] SARADHAMBAL EDUCATIONAL AND CHARITABLE TR Sridhar(Erode)

2019-20

26
27|ITA 1944/CHNY/2026
28|ITA 1945/CHNY/2026

2019-20

[A] RAMANAICKENPETTAI PACCS

\ G.Goudhaman

[A] M/S. R.K. SWAMY LTD.

REGULAR APPEALS S.NO. 29-33

 —
29|ITA 774/CHNY/2026

2020-21

[A] RAMASAMY PERUMALSAMY

S.Sridhar

30]|ITA 923/CHNY/2026

2023-24

[A] SR BLUE METALS

31[ITA 924/CH NY/2026

2017-18

[A] SRINIVASAN CHINNAPPA

~35|ITA 925/CHNY/2026

2020-21

[A] M/S. ESWARAAS APPAREL

2017-18

[A] JOTHI CHETTIAR SIVAKUMAR {SMC)

\
\
\
| V.sridhar |
\
\
\

T —
33|ITA 927/CHNY/2026
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF "A" BENCH FOR 16th JUNE 2026 (TUESDAY)
BEFORE HON'BLE INTURI RAMA RAO, ACCOUNTANT MEMBER
AND HON'BLE S.S.VISWANETHRA RAVI , JUDICIAL MEMBER

IN COURT ROOM 4

SrllAppeaI Number

[Assmt. Y]Assessee Name

]

NEzawns

Drawin and Disbursing Officer

i, 9 @S, A=

lncome Tax Appeliate Tribunal,

O\Chennai Benches, Cheqad/

| Counsel [Remarks |
SIMPLE ISSUES 5.NO.1-29

1|ITA 1963/CHNY/2026 (2017-18 [A] ALAGESAN SHANTHI

2{ITA 1970/CHNY/2026 |2009-10 [A] CAVENDISH BIO PHARMA PVT. LTD.

3{ITA 1971/CHNY/2026 |2014-15 [A]VGA:NGANDASARATHAN

A] ADI DRAVIDAR AND TRIBAL WELFARE SCHOOL AND

41ITA 1972/CHNY/2026 |2022-23 [gE]PT STAFF COOP SOCIETY X-235

S|ITA 1973/CHNY/2026 |2019-20 [A] E2611 VELLAKARAI PACCS LTD.

6|ITA 1974/CHNY/2026 2019;20 [A] MELPATTAMBAKKAM FACCS LTD.

7]ITA 1976/CHNY/2026 |2017-18| [A] PREM KUMAR MENON

8|ITA 1985/CHNY/2026 |2018-19 [A] VELU

9|ITA 1986/CHNY/2026 |2018-19| [A] SHYAM NARAYAN MOORTHI S.Sridhar
10{ITA 1987/CHNY/2026 |2008-09| [A] GREEN PARK CREDIT SERVICES PVT. LTD. S.Sridhar
11|ITA'1988/CHNY/2026 |2023-24| [A] RAMA EDUCATIONAL TRUST S.Sridhar
12(ITA 1997/CHNY/2026 |2020-21( [A] SRINIVASAN CHITRA
13|ITA 1999/CHNY/2026 |2017-18| [A] MANAOHAR MADANMOHAN G.Baskar
14(ITA 2004/CHNY/2026 |2018-19( [A] M/S.OMR DEVELOPERS PVT, LTD. Jharna B Harilal
15|ITA 2008/CHNY/2026 |2017-18| [A] GRK THEATRES PVT. LTD. S.Sridhar
16(ITA 2012/CHNY/2026 |2014-15( [A] SUBRAMANIAN NATARAJAN
17|ITA 2015/CHNY/2026 |2020-21| [A] SURENDRANATH CHITTIBABU

18|ITA 2021/CHNY/2026 {2021-22| [A] R 1634 MURUNGAI PACCS LTD.
19(ITA 2023/CHNY/2026 |2020-21| [A] LATHA “ iC T.Banusekar
20(ITA 2024/CHNY/2026 [2020-21| [A] RAJINI Abhishek Murali
21|ITA 2032/CHNY/2026 (2014-15| [A] SHANTHI FOLIE ) N.V.Balaji
22|ITA 2033/CHNY/2026 {2017-18| [A] NARASIMMA GOUNDER SESHACHALAM D.Anand
23|ITA 2061/CHNY/2026 |2018-19]| [A] COIMBATORE MUNICIPAL CORPORATION
24|ITA 2062/CHNY/2026 |2020-20] [A] SULTANPET TEACHERS CO-OP THIFT AND CREDIT SOCIETY CP126
25(ITA 2063/CHNY/2026  [2018-19| [A] KANNAIYAN SRINIVASAN
26{ITA 2065/CHNY/2026 |2020-21| [A] ECO CHEM LABORATORES PVT. LTD.
27|ITA 2066/CHNY/2026  |2015-16| [A) RAJAN RAVICHANDRAN
28|ITA 2067/CHNY/2026 [2016-17| [A] SUBBAIYA GOUNDER RAMASWAMY |
29|ITA 2068/CHNY/2026 |2018-19| [A] SUBBAIYA GOUNDER RAMASWAMY (-\A(\ )(] \o“h" L




i e REGULAR APPEALS
j 30lITA 2243/CHNY/2024 |2017-18] [A] USHA ABHAYA N.V.Balaji

31[ITA 1517/CHNY/2025 |2017-18| [A] M/S. REDINGTON DISTRIBUTION PTE LTD.

32|ITA 1518/CHNY/2025 |2018-19( [A] REDINGTON DISTRIBUTION PTE LTD.

33|ITA 3470/CHNY/2025 |2015-16| [A] SAKTHI MURUGAN ENTERPRISES PVT. LTD.

34{ITA 3587/CHNY/2025 [2017-18| [A] MITESH SURANA -
35{ITA 3683/CHNY/2025 |2017-18| [D] MITESH SURANA

36|ITA 629/CHNY/2026  |2023-24| [A] RAHAMATH ABOOBACKER S.Sridhar
37]ITA 859/CHNY/2026  |2017-18| [A] MURUGESAN THULASIMANI

38|ITA 877/CHNY/2026  |2018-19| [A] PALANI SELVAM SHUNMUGA ANANTHI

39|ITA 899/CHNY/2026 2017-18| [A] AKKANNAN RAMESHBABU

40]1TA 932/CHNY/2026 = [A] THE SOUTH INDIAN SUGAR MILLS ASSOCIATION K.Srinivasan
411ITA 934/CHNY/2026 2018-19( [A] ARULMIGU SIVASUBRAMANIASWAMY THIRUKOIL S.Sridhar (Er.)
42|ITA 935/CHNY/2026 2017-18( [A] V G. RAJAMANI AGENCIES PVT. LTD. S.Sridhar (Er.)
43|ITA 938/CHNY/2026 2017-18]| [A] SBI COIMBATORE BRANCH

44|1TA 939/CHNY/2026 2016-17( [A] STATE BANK OF INDIA RBO Ill PUDUCHERRY
The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_4
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CAUSE LIST OF "A" BENCH FOR 17th

INCOME TAX APPELLATE TRIBUNAL, CHENNAI
JUNE 2026 (WEDNESDAY)

BEFORE HON'BLE INTURI RAMA RAO, ACCOUNTANT MEMBER
AND HON'BLE S.S.VISWANETHRA RAVI, JUDICIAL MEMBER

IN COURT ROOM 4
Sri|Appeal Number _|assmt. Assessee Name Counsel |Remarks
1|ITA 410/CHNY/2025  |2018-19| [A] SIVALINGANADAR SHANMUGAPANDIAN S.Sridhar
2|ITA 1465/CHNY/2025 |2018-19| [A] JAYANT PACKAGING PVT. LTD. A.Satyaseelan
3|ITA 1475/C1INY/2025  |2021-22| [A] M/S. SAKURA AUTOPARTS INDIA PVT. LTD. R.Vijayaraghavan
4|ITA 2332/CHNY/2025 |2012-13| [A] VEERAPPAN LAKSHMANAN T.Vasudevan
5|ITA 2381/CHNY/2025 |2017-18 [A] THATHAIYENGARPET VENKATESAN
GOPALAKRISHNAN BADRINARAYANAN i~
6ITA 3748/CHNY/2025 [2013-14] [A] THATHAIYENGARPET VENKATESAN FIEgappen
7|ITA 3749/CHNY/2025 |2014-15| [A] THATHAIYENGARPET VENKATESAN
8|ITA 3137/CHNY/2025 |- [A] ASSOCIATION OF MANAGEMENT OF PVT. SCHOOLS s.Sridhar
9|ITA 3218/CHNY/2025 |2018-19| [A] NAGARAJAN ANBUVALLI K.Muthu Kumar
10|ITA 856/CHNY/2026  |2021-22| [A) VEDHAGIRI GANESH S.Sridhar
11|ITA 883/CHNY/2026  |2014-15]| [A] R.D. MEHRA TRADERS S.Sridhar
12|1TA 890/CHNY/2026  |2022-23| [A] MEENACHISUNDARAM BALAGURU K.Muthukumar
13|ITA 891/CHNY/2026  |2013-14| [D] SRI KRISHNA EDUCATIONAL & CHARITABLE TRUST G.Baskar
14|ITA 940/CHNY/2026  |2016-17| [A] SBI SME PALLIPALAYAM BR
15|ITA 942/CHNY/2026  |2017-18] [A] SBI SME PALLIPALAYAM BR
— [D] KPSPL 116 DEVARIYAMBAKKAM PRIMARY
16 / / AGRICULTURAL COOP CREDIT SOCIETY LTD
5 —— [A] SHRIJAIN SHWETAMBAR TERAPANTHI SABHA
g | IS/ CHRY 2020 “27 | (|LPAUK CHENNAI
18|ITA 945/CHNY/2026  |2022-23| [A] ASCENDAS IT PARK (CHENNAI) LIMITED A

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_4
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 18th JUNE 2026 (THURSDAY)
BEFORE HON'BLE INTURI RAMA RAO, ACCOUNTANT MEMBER
AND HON'BLE S.S.VISWANETHRA RAVI , JUDICIAL MEMBER
IN COURT ROOM 4

S

Srl|Appeal Number Assmt. Y|Assessee Name

Counsel |Remarks

ITA 972/CHNY/2026  |2022-23| [A] GOVINDASAMY SARAVANAKUMAR

ITA 2192/CHNY/2024 |2018-19| [D] C BALAJI

Hema Murali

ITA 532/CHINY/2025 2021 22| [A] PALANISAMYGOUNDER MANI

G.Baskar

N.C.RaviKrishnan

ITA 3229/CHNY/2025 |2020-21| [D] SUNDARAM FINANCE LIMITED

1

2

3

4|ITA 3163/CHNY/2025 |2015-16| [A] PERIASAMY SiVASAVKTHI
5

6

ITA 3230/CHNY/2025 |2022-23| [D] SUNDARAM FINANCE LIMITED

THE MINJUR A 00
7|TA3243/CHNY/2025 2018 [D] PRIMARY AGRICULTURAL COOP

CREDIT SOCIETY 1J110 B.Suresh
8|ITA 3246/CHNY/2025 [2018-19] [A] BALAMURUGESH PALANIAPPA KULANDAVELU G.Baskar
9[ITA 3247/CHNY/2025 [2022-23 [A] SENTHIL RANGAN (SMC) G.Baskar

10|ITA 3536/CHNY/2025 |2017-18| [A] MUTHUPANDI THALAIVAR VELLAPANDIYAN T.V.Muthu

11|ITA 3682/CHNY/2025 |2020-21| [A] PADMAVATHI JEGADEESAN R.Venkatesh
12|ITA 3708/CHNY/2025 |2017-18] [A) SANKARLINGAM INDUMATH| S.Sridhar

13|ITA 616/CHNY/2026  |2011-12]| [A] PRUMATECH INFOSYSTEMS PVT. LTD. (SMC)

14|ITA 665/CHNY/2026 2014-15| [A] MUKESH KUMAR JAIN

15(ITA 895/CHNY/2026 2018-19/| [A] KALAIKAR KAFEEL AHMED

G.Vardini Karthik

16|1TA 897/CHNY/2026 2018-19| [D] SUBRAMANIAN SARAVANAN

17|ITA 898/CHNY/2026 2020-21| [A] VELAYUTHAM THIAGARAI

R.Venkata raman

18|ITA 906/CHNY/2026 2013-14] [A] KRISHNAKUMAR NARAYANASWAMY

19|1TA 914/CHNY/2026 2017-18| [A] PALANISAMY SOUNDARAM

NC Ravikrishnan

20|ITA 946/CHNY/2026 2018 | [D] KRISHNA CHETTY GOVINDARAJU

21|IT(IT)A 5/CHNY/2026 |2015-16 [D] MURUGESAN SIVAKUMAR

The Link for Hybrid Hearing is : https://itatchennai.my. webex.com/meet/court_room_4
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 15-JUNE-2026 (MONDAY)
BEFORE HON'BLE MS. PADMAVATHY.S, AM

AND HON'BLE SH.MANU KUMAR GIRI, JM
IN COURT ROOM 2 (SIMPLE ISSUE 1-29)

Srl |Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
1 [ITA 2035/CHNY/2026  [2013-14 (2] [A] AMS CORPORATE SERVICES PVT. LTD.

2 |ITA 2036/CHNY/2026  |2013-14 (2| [A] AMS CORPORATE SERVICES PVT. LTD.

3 |ITA 2037/CHNY/2026  (2013-14 (2] [A] AMS CORPORATE SERVICES PVT. LTD.

4 |ITA 2038/CHNY/2026  [2013-14 (2| [A] AMS CORPORATE SERVICES PVT. LTD.

5 |ITA 2039/CHNY/2026  |2013-14 (2| [A] AMS CORPORATE SERVICES PVT. LTD.

6 |ITA 2040/CHNY/2026  [2013-14 (2| [A] AIMS CORPORATE SERVICES PVT. LTD.

7_|ITA 2041/CHNY/2026  |2013-14 (2| [A] AMS CORPORATE SERVICES PVT. LTD.

8 |ITA 2042/CHNY/2026  |2014-15 (2| [A] AMS CORPORATE SERVICES PVT. LTD.

9 |ITA 2043/CHNY/2026  [2014-15 (2| [A] AMS CORPORATE SERVICES PVT. LTD.

10 [ITA 2044/CHNY/2026  [2014-15 (2| [A] AMS CORPORATE SERVICES PVT. LTD.

11 [ITA 2045/CHNY/2026  |2015-15 (2| [A] AMS CORPORATE SERVICES PVT. LTD.

12 |ITA 2046/CHNY/2026  |2014-15 (2| [A] AMS CORPORATE SERVICES PVT. LTD.

13 |ITA 2047/CHNY/2026  |2015-16 (2| [A] AMS CORPORATE SERVICES PVT. LTD.

14 |ITA 2048/CHNY/2026  |2015-16 (2| [A] AMS CORPORATE SERVICES PVT. LTD.

15 |ITA 2049/CHNY/2026  [2015 (26Q] [A] AMS CORPORATE SERVICES PVT. LTD.

16 |ITA 2050/CHNY/2026  [2015-16 (2| [A] AMS CORPORATE SERVICES PVT. LTD.

17 |ITA 2051/CHNY/2026  [2016-17 (2| [A] AMS CORPORATE SERVICES PVT. LTD.

18 |ITA 2052/CHNY/2026  [2016-17 (2| [A] AMS CORPORATE SERVICES PVT.LTD.

19 |ITA 2053/CHNY/2026  |2016-17 (2| [A] AMS CORPORATE SERVICES PVT. LTD.

20 [ITA 2070/CHNY/2026  |2021-22 | [A] S 1236 VALAPPADY PACCS LTD. (SMS Sridhar Er.
21 |ITA 2075/CHNY/2026  |2020-21 | [A] ELUMALAI JAYACHANDRAN

22 |ITA 2086/CHNY/2026  [2011-12 | [A] CAVENDISH BIO PHARMA

23 |ITA 2089/CHNY/2026  |2026-27 | [A] ANNAI ANBALAYA TRUST S.Sridhar
24 |ITA 2090/CHNY/2026  |2025-26 | [A] ANNAI ANBALAYAA TRUST

[A] PARAMANKURICHI PRIMARY
AGRICULTURAL CO-OP CREDIT

25 |ITA 2092/CHNY/2026  |2019-20 [SOCIETY . S.Sridhar
26 |ITA 2098/CHNY/2026  [2018-19 | [A] SENTHIL MOOKAN

27 |ITA 2099/CHNY/2026  |2018-19 | [A] SENTHIL MOOKAN J/—J

L — 2
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78 ITA 2100/CHNY/2026. 1201819 | [AISENTHILMOOKAN
20 |[TA 2101/CHNY/2026  |2018-19 | [A] SENTHIL MOOKAN .
30 [ITA 1275/CHNY/2026  [2020-21 | [A] SARAVANA NAYAGAM __ q

31 [T 1281/CHNY/2026 [2016-17 | [A] RAJAGOPAL GOVINDASWAM KUMA \

32 |ITA 1286/CHNY/2026  [2018-19 | [A] NAYINARPILLA SARAVANAN
[A] VADAPALANI MURUGAN \
33 |ITA 1287/CHNY/2026  [2021-22 |INDUSTRIES PRIVATE LIMITED
[A] THAMIZHAGA CABLE TV
34 |ITA 1288/CHNY/2026  |2020-21 COMMUNICATION LIMITED
35 |ITA 1291/CHNY/2026  [2020-21 |[Al KAMATCHIAPPAN ARIVANANTHAN
[A] SEENISUBBANAICKER

36 |ITA 1298/CHNY/2026  {2017-18 SUNDARARAJAPERUMAL (SVC)

37 |ITA 1299/CHNY/2026  |2011-12 | [A] SMT. BHAGYASHREL JAIN
38 |ITA 2441/CHNY/2025  [2017-18 | [A] GLOBAL CARD SYSTEM PVT. LTD.
39 ||TA 2442/CHNY/2025  |2017-18 | [A] GLOBAL CARD SYSTEM PVT. LTD.

40 |ITA 3688/CHNY/2025  |2018-19 [A] RAGHAVAN SUNDARAM A
The Link for Hybrid Hearing is https:llitatchennai.my.webex.com/meetlcour _room_2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 16-JUNE-2026 (TUESDAY)
BEFORE HON'BLE MS. PADMAVATHY.S, AM

AND HON'BLE SH.MANU KUMAR GIRI, JM
IN COURT ROOM 2 (SIMPLE ISSUE 1-29)

Srl Appeal Number Assmt. |Assessee Name Counsel Name Remarks

1 |ITA 2103/CHNY/2026  [2012-13 | [A] MOOSAKUTTY PREMNAUSHAD

[A| THOLAPPA KAMBARAJAPURAM
2 |ITA 2111/CHNY/2026  |2019-20 SRINIVASA RAGHAVAN

3 |ITA 2114/CHNY/2026  |2015-16 | (Al RICHARDSINGH MANICKARAJ

4 |ITA 2119/CHNY/2026  |2020-21 [A]ALR CONSTRUCTIONS D.Anand
[A] DHARMAPURI DISTRICT CENTRAL
CO-OPERATIVE BANK LIMITED

5 ||TA 2130/CHNY/2026  |2020-21 T.Vasudevan

6 |ITA 2131/CHNY/2026  |2020-21 [A] DHARMAPURI DISTRICT CENTRAL

7 |ITA 2132/CHNY/2026 202021 | Al DHARMAPURI DISTRICT CENTRAL

8 |ITA 2133/CHNY/2026 2020-21 | [A] DHARMAPURI DCC BANK DHARMAPURI

9 |ITA 2134/CHNY/2026 2020-21 (Al DHRAMAPURI DISTRICT CENTRAL

10 |ITA 2135/CHNY/2026 2020-21 [A] DHRAMAPURI DISTRICT CENTRAL

11 |ITA 2136/CHNY/2026 2020-21 (Al DHRAMAPURI DISTRICT CENTRAL

12 |ITA 2137/CHNY/2026 _[2020-21 [A] DHRAMAPURI DISTRICT CENTRAL

13 |ITA 2138/CHNY/2026 _ |2020-21 [A] DHRAMAPURI DISTRICT CENTRAL

14 |ITA 2139/CHNY/2026 _|2020-21 [A] DHRAMAPURI DISTRICT CENTRAL

"5 |[TA 2140CHNY/2026_|2020-21 | 1A DHRAMAPURI DISTRILT CENTRAL
& TA 2141/CHNY/2026_|2020-21 | [AJDHRAMAPUR! DISTRICT s
" 1TA 21420CHNYI2026_ 202021 | [A|DHRAMAPURI DISTRIOT LETHRL
5 1T 2143/CHNY/2026_|2020:21 | | DHRAMAPURIDISTRICT CENTRAL
o [TA 2144CHNY/2026_|2020:21 | IA1DHRAMAPURI DISTRICT CENTRAL
o TA 2145/cHNY/2026_[202021 | 1A DHRAMAPURI DISTRICT CENTRAL
A 21a6/cHNYi2026 _ [2020:21 | 1A DHRAMAPURI DISTRICT CENTRAL
> \Ta 2147icHNY/2026 _|202021 | (AIDFRAMAPURI DISTRICT CENTRAL
23 |[TA 2150/CHNY/2026  |2015-16 | [AISITHY VINAYAGARTRADERS [T Vasudevan

24 |ITA 2157/CHNY/2026 (201819 | [A] MARIAPPAN RAJENDRAN G.Baskar

25 |ITA 2150/CHNY/2026 _ [2020-21 | [A] JAYAGANESAN VEERABADRAN

26 |ITA 2160/CHNY/2026 _ |2021-22 | [A] JAYAGANESAN VEERABADRAN ]

-
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27 |ITA 2172/CHNY/2026  |2020-21 | [A] JAYAPRAKASH vsidnar | N
28 |ITA 2175/CHNY/2026  [2021-22 | [A] THUMMALAPALLI DASARATHY Y Sridhar
[A] TAMIL NADU HANDLOOM
29 |ITA 2177/CHNY/2026  |2020-21 |WEAVERS CO-OP SOCIETY LTD. G.Baskar |
30 |ITA 1656/CHNY/2025  |2020 21 | [A] KAJA MOHIDEEN BUHAR S.Sridhar
[A] JAMUNA, REP. BY SAMBASIVAM
31 |ITA 3862/CHNY/2025  |2018-19 |CHINNAPPAN, LEGAL HEIR S.Sridhar
32 [ITA 3913/CHNY/2025  |2017-18 | [A] GOVINDASAMY SASIKALA
33 |ITA 3914/CHNY/2025  |2011-12 | [A] D.R. RAMACHANDRAN
34 [ITA 3808/CHNY/2025 202223 | [A] RAMESH T.S.Lakshmi Ve
[A] RADIANCE REALTY DEVELOPERS
35 |CO 35/CHNY/2026 2023-24 |INDIALTD
[A] RADIANCE REALTY DEVELOPERS
36 |ITA 1300/CHNY/2026  |2023-24 |INDIALTD
37 |ITA 1303/CHNY/2026  |2016-17 | [A] PREMKUMAR GOVERTHANAN
38 |ITA 1304/CHNY/2026  {2017-18 | [A] PREMKUMAR GOVERTHANAN
39 |ITA 1305/CHNY/2026  |2020-21 | [A] PREMKUMAR GOVERTHANAN
40 |ITA 1307/CHNY/2026  |2017-18 | [A] BALAJI BUILDERS
41 |ITA 1302/CHNY/2026  |2017-18 | [D] BALAJI BUILDERS
42 |ITA 1314/CHNY/2026  |2015-16 | [A] SUDHA S.Sridhar
43 [ITA 1322/CHNY/2026  [2015-16 | [D] DHIVAHARAN JEYANANDH
44 [ITA 1330/CHNY/2026  [2014-15 | [D] DHIVAHARAN JEYANANDH
45 |ITA 1327/CHNY/2026  |2018-19 | [D] VENKATACHALAM
46 |ITA 1329/CHNY/2026  |2016-17 | [A] BALAJI ASSOCIATES Y Sridhar )
The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/couri_room_2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 17-JUNE-2026 (WEDNESDAY)

BENCH WILL NOT FUNCTION
syl |Appeal Number ﬁssmt. Assessee Name Counsel Name |Remarks
1 [TA1331/CHNY/2026  |201748 | (D} AVR SWARNAMAHAL JEWELRY LIMITED

2 |COTICHNY/2026  [2017-18 | [A] AVR SWARNAMAHAL JEWELRY LIMITED

3 [CO3B/CHNY/2025 201920 | |A] AVR SWARNAMAHAL JEWELRY LIATED

4 [ITA 1358/CHNY/2026  [2019-20 | [D] AVR SWARNAMAHAL JEWELRY LIMITED

5 ITA 1224/CHNY/2026  |2017-18 | [A] SP MANI AND MOHAN DAIRY Adid - o

6 [ITA 1320/CHNY/2026  [2017-18 | [D]'S I MANI AND MOHAN DAIRY 2] §lo-b

7 |ITA 1308/CHNY/2026  |2017-18 | [A] BHUPENDRA KUMAR

8 |ITA 1309/CHNY/2026  [2011-12 | [A] DURAIRAJ AROKIARAJ

9 [ITA 1310/CHNY/2026  |2017-18 | [A] GLOBE FRESH T.Banusekar

10 ITA 1311/CHNY/2026 (201718 | [A] SRINIVASAN SARAVANAKUMAR

11 |ITA 1319/CHNY/2026  |2017-18 | [D] VBR HILL PROPERTIES

12 [ITA 1324/CHNY/2026  |2015-16 | [D] SUBRAMANI SIVAKUMAR

13 |ITA 1350/CHNY/2026  |2020-21 | [A] THIRAVIAM JOHN VASIGARAN

14 |[TA 1351/CHNY/2026  [2016-17 | [A] ARUNA PROP. SSB INDUSTRIES

15 |ITA 1355/CHNY/2026 |2016-17 | [D] DHIVAHARAN JEYANANDH

16 |ITA 1357/CHNY/2026 _ |2017-18 | D] GOPURAM FILMS ;

17 [|TA 1274/CHNY/2026_ |2017-18 | [D] GOPURAM FILMS vy A
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

C ( )
AUSE LIST OF B BENCH FOR 18-JUNE-2026 THURSDAY
BENCH WILL NOT FUNCTION

ITA 1325/CHN
Y/2026 {2021-22 | [D] RADHAKRISHNACHETTY BALAJI )

ITA 1328/CH
NY/2026  |2016-17 | [A]MEHAR INDIA ENTERPRISES

ITA 1338/CHNY/2026
2011-12_| [A] G. ETHIRAJU (Sh
ITA 1339/CHNY/2026 ; e ) Gl paLd
2016- dod - fo
ITA 1342ICHNY/2026 2012 123) pasiokpuanen s [~
20 | [A] VENKATESH KUMAR
ITA 1349/CHNY/2025 _ [2008-09 | [A] E MADHAVAN paanve | | 275814

ITA 1354/CHNY/2
026  |2020-21 %g]] l.\ll‘AVAMAMNATHAN KANNAPPAN |
AMRAPARANI ENTE
8 |ENTE
ITA 1356/CHNY/2026  |2019-20 |REALTY PRIVATE uMlTEgPRISES TN/[?
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

PART HEARD CAUSE LIST OF B BENCH FOR  17-JUNE-2026 (WEDNESDAY)
BEFORE HON'BLE SHRI ABY T.VARKEY, JUDICIAL MEMBER

AND HON'BLE SHRI S.R.RAGUNATHA, AM

IN COURT ROOM 3
srl |Appeal Number Assmt. [Assessee Name Counsel Name |Remarks
1 |ITA 2595/CHNY/2025  [2013-14 | [A] MAMTHA ABILASH MUTHAA Uttamchand Jain

2 |ITA 2622/CHNY/2025  {2015-16 | [A] MAMTHA ABILASH MUTHA

3 |ITA 2623/ICHNY/2025  |2016-17 | [A] MAMTHA ABILASH MUTHAA
The Link for Hybrid Hearing is https:mtatchennai.my.webex.comlmeetfcoun_room_S
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PART HEARD CAUSE LIST OF B BENCH FOR 15-JUNE-2026 (MONDAY)
BEFORE HON'BLE MS. PADMAVATHY.S, AM

AND HON'BLE SH.MANU KUMAR GIRI, JM

12 AT 2021 - 15 3R 2023

s andteig siftrezur, 33 W

INCOME TAX APPELLATE TRIBUNAL, CHENNAI

IN COURT ROOM 2

Srl |Appeal Number

Assmt.

Assessee Name

Counsel Name |Remarks

1 |ITA 3990/CHNY/2025

2017-18

[A] TAMIL NADU POWER FINANCE AND
INFRASTRUCTURE DEVELOPMENT
CORPORATION LIMITED

S.Sridhar

2 {ITA 3991/CHNY/2025

2018-19

[A] TAMIL NADU POWER FINANCE AND
INFRASTRUCTURE DEVELOPMENT
CORPORATION LIMITED

3 [ITA 3992/CHNY/2025

2019-20

[A] TAMIL NADU POWER FINANCE AND
INFRASTRUCTURE DEVELOPMENT
CORPORATION LIMITED

4 [ITA 3993/CHNY/2025

2020-21

[A] TAMIL NADU POWER FINANCE AND
INFRASTRUCTURE DEVELOPMENT
CORPORATION LIMITED

5 |ITA 3994/CHNY/2025

2021-22

[A] TAMIL NADU POWER FINANCE AND
INFRASTRUCTURE DEVELOPMENT
CORPORATION LIMITED

6 [ITA 3995/CHNY/2025

2022-23

[A] TAMIL NADU POWER FINANCE AND
INFRASTRUCTURE DEVELOPMENT
CORPORATION LIMITED

7 |ITA 3996/CHNY/2025

2023-24

[A] TAMIL NADU POWER FINANCE AND
INFRASTRUCTURE DEVELOPMENT
CORPORATION LIMITED

The Link for Hybrid Hearing is https:lﬁtatchenn‘ai.my.webex.comlmeeb’court_room_z
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 15 JUNE, 2026 (MONDAY)

BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE SHRI GAGAN GOYAL, ACCOUNTANT MEMBER

IN COURT ROOM -03

Srl |Appeal Number Assmt. Year|Assessee Name Counsel Name Remarks
[A] MS.D.SANTHI (WIFE) . SANTHI T
1)ITA 325/CHNY/2022 |2009-10 |DURAISAMY L/H OF C.DURAISAMY
[A] MS.D.SANTHI (WIFE) . SANTHI G. BASKAR
2(ITA 326/CHNY/2022 |2010-11 |DURAISAMY L/H OF C.DURAISAMY
[A] MS.D.SANTHI (WIFE) . SANTHI
G. BASKAR
3[ITA 327/CHNY/2022 |2012-13  |DURAISAMY L/H OF C.DURAISAMY
[A] M/S.PREMIER ROLLER FLOUR . BASKAR
4[ITA 332/CHNY/2022 |2005-06 |MILLS ITD
- [A] M/S.PREMIER ROLLER FLOUR . BASKAR
5[ITA 333/CHNY/2022 |2008-09 |MILLS LTD
[D] SMT. SANTHI DURAISAMY L/H OF | packaR
6[ITA 495/CHNY/2022 [2012-13  [C.DURAISAMY :
[D] SMT. SANTHI DURAISAMY L/HOF | pacinp
7{ITA 519/CHNY/2022 [2009-10 |C.DURAISAMY
G. BASKAR
8|ITA 2522/CHNY/2025 |2005-2006 | [A] RAVICHANDRAN VENKATACHALAM
9|ITA 2562/CHNY/2025  |2005-2006 | [A] VENKATACHALAM VENUGOPAL |G- BASKAR
10|ITA 2563/CHNY/2025  |2005-2006 | [A] VENKATACHALAM BALAJI G. BASKAR
11[ITA 281/CHNY/2022  |2005-2006 | [A] V.RAMANATHAN G. BASKAR
12|ITA 282/CHNY/2022  [2005-2006 | [A] LATE K.VENKATACHALAM G. BASKAR
[D] M/S METALCITY CONSTURCTIONS
13|ITA 1398/CHNY/2025 [2014-15 [PVTLTD (RM)
[D] METALCITY CUNSTRUCTIONS
14|ITA 2847/CHNY/2025 |2013-14  |KOVAI PRIVATE LIMITED
[A] METALCITY CUNSTRUCTION KOVAI
15|CcO 18/CHNY/2026  |2014-15 |PRIVATE LIMITED
[A] METALCITY CUNSTRUCTIONS
16|CO 2/CHNY/2026 2013-14 |KOVAI PRIVATE LIMITED
[A] THE SOCIETY OF THE FRANCISCAN
17(ITA 2089/CHNY/2025 [2018-19  |SERVANTS OF MARY
[A] THE SOCIETY OF THE FRANCISCAN
18|cO 70/CHNY/2025  [2018-19  [SERVANTS OF MARY
[A] SHRI COIMBATORE JEWELLERS |~ paskAR
19|CO 28/CHNY/2026  |2017-18  |INDIA PRIVATE LIMITED
[A] SHRI COIMBATORE JEWELLERS | packaR
20|ITA 3604/CHNY/2025 [2012-13  |INDIA PRIVATE LTD.
[A] SHRI COIMBATORE JEWELLERS |~ pacy ﬂ/\/k
21|ITA 3605/CHNY/2025 [2017-18  |INDIA PRIVATE LIMITED / <
[D] SHRI COIMBATORE JEWELLERS d
22{ITA 571/CHNY/2026 |2017-18 |INDIA PRIVATE LIMITED

5 Income Tax Appeliate Tribunal,




' RAVI KANNAN \
23|IT(SS)A 1494/BANG/2(]1989-90 | [A] MADHU DADHA (TRANSFERRED AP g
i ali
24|ITA 12/CHNY/2026  |2022-23 | [D] MUTHUKUMAR Abishek Mur
K. BALASUBRAMANIAN

25|ITA 22/CHNY/2026  |2020-21 | [A] RAJUTHEVAR KUMAR

26|ITA 2809/CHNY/2025 |2011-12 | [A] MURUGANANDAM

27|ITA 2990/CHNY/2025 |2016-17 | [A] RAJENDRAN JEYAGANDAN S, Sridhar

28|ITA 2991/CHNY/2025 |2017-18 | [A] RAJENDRAN JEYAGANDAN S. Sridhar

29|ITA 569/CHNY/2026 |2017-18 | [D] MAHALINGAMUDALIAR SHYAMALANATHAN TAMILSELVAN
30(ITA 57/CHNY/2026  |2013-14 | [A] DAVOSIYA MATHEW VICTOR GRACE

31|ITA 570/CHNY/2026 |2017-18 | [D] MAHAMERUBENEFIT FUNDS NIDHI LIMITED

32|ITA 572/CHNY/2026 2014| [D] ASHOK NANDAVANAM PROPERTIESS. Sridhar

33|ITA 573/CHNY/2026 2015| [D] ASHOK NANDAVANAM PROPERTIESS. Sridhar

34|ITA 576/CHNY/2026 [2016-17 | [A] BOOMA PATHANGI SRIRAMAN

35(ITA 578/CHNY/2026 [2015-16 | [A] JAKIRHUSSAIN

36|ITA 581/CHNY/2026 |2020-21 | [A] ASUMUGHU THANGARAJ NV BALAJI

[A] KAVUNDAMPALAYAM

37|ITA 68/CHNY/2026  |2016-17  |PALANISAMY MANOHARAN

38|ITA 69/CHNY/2026  |2017-18 | [A] GNANAVELU THILAK s. Sridhar, (ERODE)
39|ITA 70/CHNY/2026  (2018-19 | [D] AB MAURI INDIA PRIVATE LIMITED

40|ITA 71/CHNY/2026  |2016-17 | [A] ARVIND RAMSEVAK CHATURVEDI

41|ITA 73/CHNY/2026  |2017-18 | [A] ASHOK (HUF) (SMC)
42|ITA 76/CHNY/2026  |2020-21 | [A] GOVINDARAI KENNEDY J. SARAVANAN

[A] SHREE LAKSHMI DEVI PROPERTY
43(ITA 91/CHNY/2026  |2017-18 |DEVELOPERS PVT.LTD. RKV SUNDAR
e AR A
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 16 JUNE, 2026 (TueSDAY)
BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE SHRI GAGAN GOYAL, ACCOUNTANT MEMBER
IN COURT ROOM -03
Srl |Appeal Number Assmt. Year|Assessee Name Counsel Name Remarks
[A] KILIMANJARO AGRO ENTERPRISES
1|1TA 3043/CHNY/2025 |2018-2019 |PRIVATE LIMITED
[A] TV SUNDRAM IYENGAR & SONS
2|ITA 3077/CHNY/2025 [2016-17  [PVT LIMITED NV BALAJI
[A] TV SUNDRAM IYENGAR & SONS
3|ITA 3078/CHNY/2025 |2017-18  |PVT LIMITED
[A] T.V. SUNDRAM IYENGAR & SONS
4|ITA 3079/CHNY/2025 |2018-19  |PVT LIMITED
[A] T.V. SUNDRAM IYENGAR & SONS
5|ITA 3080/CHNY/2025 |2020-21  |PVT. LIMITED
[D] SUNDARAM INDUSTRIES PRIVATE
6|ITA 3136/CHNY/2025 |2018-19  |LIMITED
V. MEENAKSHI
7|1TA 4012/CHNY/2025 2018-19 [A] RAJAVELU RAJENDRA SUNDAR,CA
8/CO 10/CHNY/2026  [2013-14 | [A] BASF CATALYSTS INDIA PVT LTD
9|CO 11/CHNY/2026  |2014-15 | [A] BASF CATALYSTS INDIA PVT. LTD.
[D] M/S. BASF CATALYSTS INDIA PVT
10|ITA 207/CHNY/2026 |2013-14 |LTD
[D] M/S. BASF CATALYSTS INDIA PVT
11|ITA 208/CHNY/2026 |2014-15 |LTD
12|CO 6/CHNY/2026 2016-17 | [A] ASOKAN RENUKA DEVI
13|ITA 209/CHNY/2026 |2016-17 | [D] ASOKAN RENUKA DEVI
[A] TYSPL68 ABHISHEKAPURAM
PRIMARY AGRICULTURAL CREDIT
14|ITA 101/CHNY/2026 |2019-2020 |COOPERATIVE SOCIETY
[A] TYSPL68 ABISHEKAPURAM
AGRICULTURAL COOPERATIVE CREDIT
15|ITA 102/CHNY/2026 [2016-2017 |SOCIETY
[A] TYSPL68 ABHISHEKAPURAM
PRIMARY AGRICULTURAL CREDIT
16|SA 57/CHNY/2026  |2019-2020 |COOPERATIVE SOCIETY
[A] TYSPL68 ABISHEKAPURAM
AGRICULTURAL COOPERATIVE CREDIT
17|SA 53/CHNY/2026  |2016-2017 [SOCIETY
[A] TYSPL 123 ANBIL PRIMARY
AGRICULTURAL COOPERATIVE CREDIT
18|ITA 103/CHNY/2026 |2019-2020 |SOCIETY .
[A] TYSPL 123 ANBIL PRIMARY
AGRICULTURAL COOPERATIVE CREDIT J
19|SA 56/CHNY/2026  [2019-2020 |SOCIETY . , R Na
20|ITA 104/CHNY/2026 [2020-21 | [A] PUSHPALATHA GOPAL \\ L /L""’ \/‘/J’ '
21|ITA 115/CHNY/2026 [2012-13 | [A] D RAMAGOPAL Ahamed Relafl )
22|ITA 210/CHNY/2026 |2013-2014 | [A] R ELANGOVAN RS, 9
23|ITA 211/CHNY/2026 [2012-13 | [A] ELANGESWARAN (SMC) =
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 17 JUNE, 2026 (WEDNESDAY)

BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE SHRI GAGAN GOYAL, ACCOUNTANT MEMBER

ST Ui ATUSHUL, 9 Uld

IN COURT ROOM -03

Srl {Appeal Number

|Assmt. Year]Assessee Name

|Counsel Name ~ [Remarks

_SIMPLE ISSUES

1{ITA 2178/CHNY/2026 |2020-21 | [A] FOREVER TRUST
2|ITA 2179/CHNY/2026 |2012-13 | [A] SH. K.PONDURAI
3|ITA 2180/CHNY/2026 |2020-21 | [A] PRABHU BALAMBIGAI
[A] MANNUR WHITEFIELD CREATORS
4|ITA 2182/CHNY/2026 |2023-2024 |PRIVATE LIMITED
[A] MANNUR WHITEFIELD CREATORS
S|ITA 2186/CHNY/2026 |2022-2023 |PRIVATE LIMITED
6]ITA 2183/CHNY/2026 [2018-19 | [A] MARIAPPAN RAJENDRAN
7]ITA 2184/CHNY/2026 |2018-19 | [A] MARIAPPAN RAJENDRAN
8|ITA 2185/CHNY/2026 (2019-20 | [A] MARIAPPAN RAJENDRAN
9[ITA 2192/CHNY/2026 |2019-20 | [A] MARIAPPAN RAJENDRAN
10|ITA 2190/CHNY/2026 |2018-19 | [A] A.LLMANIKANDAN
11]ITA 2191/CHNY/2026 (2019-20 | [A] A.L.MANIKANDAN
NOT
APPLICABL
12(ITA 2198/CHNY/2026 |E [A] UDUMALPET TEJAS ROTARY TRUST
NOT
APPLICABL
13(ITA 2199/CHNY/2026 |E [A] UDUMALPET TEJAS ROTARY TRUST
14(ITA 2201/CHNY/2026 [2013-14 | [A] EL SHADAAI
[A] E E 414 IRUKKANDURAI PRIMARY
15|ITA 2205/CHNY/2026 |2022-23  |AGRI CO-OPERATIVE CREDIT SOCIETY
16|ITA 2218/CHNY/2026 |2020-21 | [A] THANGARAJ MALARVIZHI
17|ITA 2219/CHNY/2026 [2021-22 | [A] THANGARAJ MALARVIZHI
[A] NEW MILLENNNIUM FOUNDTION
18|ITA 2222/CHNY/2026 |2012-13 |SOCIETY
[A] NEW MILLENNNIUM FOUNDTION
19|ITA 2223/CHNY/2026 |2017-18  |SOCIETY, PUDUCHERRY
20|ITA 2224/CHNY/2026 |2022-23 | [A] C VADIVELU
21|ITA 2225/CHNY/2026 [2012-13 | [A] VADIVELU SELVARANI
NSTEMCS
22|1TA 2241/CHNY/2026 |2019:2020 | [A] FC2751COMTKLO0R e I




B—

r

o

T———#7A 2246/CHNY/2026 |2019-20 | [A]) SHEKH KUTBUDDIN HABIB
24|ITA 2261/CHNY/2026 (2017-18 | [A] GANESAN KRISHNAMOORTHI
25(ITA 2262/CHNY/2026 |2017-18 | [A] GANESAN KRISHNAMOORTHI
26ITA 2263/CHNY/2026 |2017-18 | [A] GANESAN KRISHNAMOORTHI
27(ITA 2264/CHNY/2026 |2018-19 [ [A] GANESAN KRISHNAMOORTHI
28|ITA 2265/CHNY/2026 [2018-19 | [A] GANESAN KRISHNAMOORTHI
29(ITA 2266/CHNY/2026 [2018-19 | [A] GANESAN KRISHNAMOORTHI
REGULAR APPEALS
30|1TA 2030/CHNY/2025 |2012-13 | [A] POOSAPPAN ARUL SUNDARAM | STidhar Advocate
31|ITA 2040/CHNY/2025 |2014-15 | [A] ARULSUNDARAM NITHYA A
[A] ALAGU AIR PRODUCTS PRIVATE
32|ITA 2771/CHNY/2025 [2022-23 _ |LIMITED S. SRIDHAR(ERODE)
[A] THE TRICHIRAPALLI POSTAL
EMPLOYEES CO-OP CREDIT & THRIFT
33[ITA 95/CHNY/2026 _ |2016-2017 [SOCIETY LIMITED
[A] THE TRICHIRAPALLI POSTAL
EMPLOYEES CO-OP CREDIT & THRIFT
34|SA 50/CHNY/2026  [2016-2017 |SOCIETY LIMITED
35|iTA 98/CHNY/2026  |2019-2020 | [A] R1641 MELAKALKANDARKOTTAI
36|5A 51/CHNY/2026  |2019-2020 [ [A] R1641 MELAKALKANDARKOTTAI
[A] 1171 PERAVALANALLUR PRIMARY
AGRICULTURAL COOPERATIVE CREDIT
37|ITA 93/CHNY/2026 _ [2019-2020 |SOCIETY
- [A] 1171 PERAVALANALLUR PRIMARY
AGRICULTURAL COOPERATIVE CREDIT
38[SA 52/CHNY/2026  |2019-2020 [SOCIETY
[A] THE THURAIYUR CO-OPERATIVE
39|ITA 97/CHNY/2026  |2016-2017 |RURAL CREDIT SOCIETY LTD
[A] THE THURAIYUR CO-OPERATIVE
40|SA 54/CHNY/2026  |2016-2017 [RURAL CREDIT SOCIETY LTD
[A] R1636 NAGALAPURAM
AGRICULTURAL COOP CREDIT SOCIETY
41|SA 55/CHNY/2026 20192020 |LIMITED
[A] R1636 NAGALAPURAM
AGRICULTURAL COOP CREDIT SOCIETY
42|ITA 94/CHNY/2026 _ |2019-2020 |LIMITED "
43|iTA 99/CHNY/2026  |2020-21 [ [A] KOTTAIMALAIVAN RAVIKUMAR  IN( _ .~ 4
44|ITA 266/CHNY/2026 |2016-17 | [A] NARENDRAN SENGAMALAI Drawing and offider
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

IN COURT ROOM -03

CAUSE LIST OF C-BENCH FOR 18 JUNE, 2026 (thurSDAY)
BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE SHRI GAGAN GOYAL, ACCOU NTANT MEMBER

ITA 7324

Srl |Appeal Number [Assmt. Year|Assessee Name Counsel Name Remarks
SIMPLE ISSUES
_ [A] ROTARY CLUB OF MADRAS DOWN
1{ITA 2267/CHNY/2026 |2024-2025 [TOWN CHARITABLE TRUST
[A] ROTARY CLUB OF MADRAS DOWN
2|ITA 2268/CHNY/2026 |2024-2025 |TOWN CHARITABLE TRUST
[A] PROFESSIONAL EDUCATIONAL
3|ITA 2274/CHNY/2026 |2018-19 |TRUST
[A] ARAYAKKANDI KANDOTH
4{ITA 2278/CHNY/2026 |2010-11 |SAJEEVAN
[A] ARAYAKKANDI KANDOTH
5(ITA 2279/CHNY/2026 |2011-12  |SAJEEVAN
6|ITA 2280/CHNY/2026 |2018-19 | [A] AR FOUNDATION
7|ITA 2281/CHNY/2026 |2018-19 | [A] AR FOUNDATION
8[ITA 2288/CHNY/2026 [2020-21 | [A] VAKHITHASAFANNA
[A] TNSPL 52 KAYATHAR PRIMAARY
9|ITA 2293/CHNY/2026 |2020-21 _|AGRICULTURE CO-OP SOCIETY
[A] TYSPL 109 V KALATHUR PRIMARY
10|ITA 2298/CHNY/2026 [2019-20 |AGRICULTURAL CO-OP
11ITA 2300/CHNY/2026 [2020-21 | [A] GANPATH JAIN PINKY
[A] E2601 ERUMBUR PRIMARY CO
12|ITA 2303/CHNY/2026 [2019-2020 |OPERATIVE BANK
13[ITA 2305/CHNY/2026 [2018-19 | [A] RAJAIAN RSPRABHU
14|ITA 2308/CHNY/2026 [2021-22 | [A] NAGALAKSHMI
15(ITA 2311/CHNY/2026 [2020-21 | [A] SHILTON CHOPRA MARYBEULA
16ITA 2312/CHNY/2026 [2021-22 | [A] SHILTON CHOPRA MARYBEULA
[A] 11710 AYANALLUR PRIMARY
17|ITA 2319/CHNY/2026 (2018-19 |AGRICULTURAL CO.
[A] ACCORD DISTILLERS & BREWERS
18ITA 2320/CHNY/2026 |2020-21 _|P. LTD.
[A] THEBHAVAN| PUEBHE SCHOOL
19[ITA 2322/CHNY/2026 (2018-19 [TEACHER SCOOPT
[A]'S 224 KATTANACHAMPATTY
PRIMARY AGRICULTURAL CO-OP
20|ITA 2323/CHNY/2026 |12017-18  |CREDIT SOCIETY

24/ITA 2335




=

J

“ﬁ ITA 2324/CHNY/2026 |2023-24 | [A] VELUSAMY SURESHKUMAR
24|ITA 2335/CHNY/2026 [2023-24 | [A] VELLUSAMY SURESHKUMAR
25]ITA 2336/CHNY/2026 |2023-24 | [A] VELLUSAMY SURESHKUMAR
22|ITA 2332/CHNY/2026 |2015-16 [A] NATARAJAN PRABHU
23|ITA 2333/CHNY/2026 [2011-12 | [A] CHINNAPPAN
26|ITA 2337/CHNY/2026 [2025-26 | [A] KONGUNADU KAKKUM KARNKAL
27(ITA 2338/CHNY/2026 |2025-26 | [A] KONGUNADU KAKKUM KARNKAL
28|ITA 2344/CHNY/2026 |2018-19 | [A] THAHIR HUSSAIN (SMC)
29|ITA 2345/CHNY/2026 |2027-28 | [A] TRINITY FULL GOSPEL MINISTRIES

REGUILAR APPEALS
30|ITA 1072/CHNY/2025 |2013-14 | [A] POCHJRAJA INDUSTRIES LTD. (RM)
[A] RAGHU BADRACHALAM (RM)
31{ITA 1435/CHNY/2025 |2018-19
32|ITA 1916/CHNY/2025 [2018-19 | [A] DHARMALINGAM BHARATHI RAJA
33|ITA 1917/CHNY/2025 [2019-20 | [A] DHARMALINGAM BHARATHI RAJA
[A] PEOPLES MULTIPURPOSE
34|ITA 2824/CHNY/2025 |2018-19 |DEVELOPMENT SOCIETY (SMC)
[A] PALANISWAMY SIVAPAKKIAM
35|ITA 2861/CHNY/2025 |2015-16
[A] RAVI SIVAGAMI
36/1TA 3958/CHNY/2025 |2019-20 S. SRIDHAR SMC
[A] RAMASAMY PRABHU
37|ITA 21/CHNY/2026  |2013-14
[A] SUBRAMANIAN BANUMATHI
38|ITA 52/CHNY/2026 52
39|ITA 128/CHNY/2026 |2018-19 | [A] SELVAKUMAR ARUMUGAM (SMC)
A] CDR & CO CONSTRUCTIONS
40|ITA 129/CHNY/2026 |2023-2024 [A]
[A] RAJESWARI, W/O LATE
41|ITA 130/CHNY/2026 [2020-21  |JAYARAMAN KARTHIKEYAN
EAR
22]1TA 132/CHNY/2026  [2012-2013 | [A] SAKTTHIFOOTW
[A] RAKINDO KOVAI TOWNSHIP
a3|ITA 219/CHNY/2026  [2018-19  [PRIVATE LIMITED
[A] ZB91 THIRUKKADAIYUR PRIMARY
AGRI COOPERATIVE CREDIT SOCIETY
44|ITA 221/CHNY/2026  |2017-18  |LIMITED A
| 45|ITA 223/CHNY/2026  [2020-21 | [A] MARIMUTHU MANIKANDAN
; [A] SUBRAMANIAN ARAVIND
| 46|ITA 297/CHNY/2026 [2018-2019
[A] UNIVERSAL EDUCATIONAL AND
47|ITA 552/CHNY/2026 [2020-21  |CHARITABLE TRUST
48|ITA 915/CHNY/2026 |2015-16 | [A] POOLIYAN ARSAPPAN
| N i s Y Y s =
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF D_BENCH FOR 15-JUNE-2026 (MONDAY)
BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT

won TG AND HON'BLE S R RAGHUNATHA, ACCOUNTANT MEMBER
IN COURT ROOM 1
Srl |Appeal Number Assmt. |Assessee Name Counsel Name  [Remarks
Year
[A] PHARMAZELL INDIA PRIVATE Vikram
1|CO 8/CHNY/2025 2013-14 |LIMITED Vijyaraghavan
[A] PHARMAZELL INDIA PRIVATE Vikram
2|CO 9/CHNY/2025 2014-15 |LIMITED Vijyaraghavan
[D] PHARMAZELL VIZAG PRIVATE Vikram
3|ITA 3154/CHNY/2024  |2013-14 |LIMITED Vijyaraghavan
[D] PHARMAZELL VIZAG PRIVATE Vikram
4|ITA 3155/CHNY/2024  [2014-15 |LIMITED Vijyaraghavan
2018- Vikram
5|ITA 762/CHNY/2022 2019 [A] FRESHWORKS INC Vijyaraghavan
2019- Vikram
6|ITA 763/CHNY/2022 2020 [A] FRESHWORKS INC Vijyaraghavan
Vikram_
7|ITA 952/CHNY/2023 2020-21 | [A] FRESHWORKS INC. Vijyaraghavan
[A] SCHNEIDER ELECTRIC SYSTEMS
8|IT(TP)A 110/CHNY/2024 |2021-22 |INDIA PRIVATE LIMITED (TPC) (TPC)
[A] FAST FORWARD LOGISTICS
o|IT(TP)A 10/CHNY/2025 |2017-18 |PRIVATE LIMITED (TPC) (TPC)
10|ITA 2716/CHNY/2025 2018-19 | [A] DURAIRAJ PARIKOSH
11|ITA 2717/CHNY/2025 2018-19 | [A] DURAIRAJ PARIKOSH
12|ITA 505/CHNY/2026 2012-13 | [A] CV SEKARRAJAN
13|ITA 506/CHNY/2026 2013-14 | [A] CV SEKARRAJAN
2020-
14|ITA 1869/CHNY/2026 2021 [A] NELLORE VENKATESWARA REDDY
Meeting link

Meeting number :-2640 936 4081

:- https:// itatchennai.my.webex.com/meet/court_room_1
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF D_BENCH FOR 16-JUNE-2026 (TUESDAY)

BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT
AND HON'BLE S R RAGHUNATHA, ACCOUNTANT MEMBER

IN COURT ROOM 1
Srl [Appeal Number Assmt. |Assessee Name Counsel Name  [Remarks
Year

1]ITA 1690/CHNY/2016  [2011-12 [D] 3M ELECTRO & S P Chidamabaram
COMMUNICATIONS INDIA P. LTD.

2(ITA 746/CHNY/2017 2012-13 | [A] 3M ELECTRO AND S P Chidamabaram
COMMUNICATIONS INDIA PRIVATE

3[SA 117/CHNY/2026 2022-23 | [A] NBSL, ELEVATOR COMONENTS  |Hema
INDIA LTD murlikrishnan

4|IT(TP)A 65/CHNY/2026 |2022-23 [A] NBSL, ELEVATOR COMONENTS  |Hema (TPC)
INDIA LTD (TPC) murlikrishnan

5|IT(TP)A 43/CHNY/2023 |2016.17 [A] CATERPILLAR INDIA PRIVATE
LIMITED

6(ITA 718/CHNY/2023 2016-17 | [D]) M/S. CATERPILLAR INDIA PVT.
LTD

7[SA 67/CHNY/2025 2021-22 | [A] M/S.ZOOMRX HEALTHCARE N V Balaji
TECHNOLOGY SOLUTIONS PVT. LTD.

8(IT(TP)A 70/CHNY/2024 |2021-27 [A] M/S.ZOOMRX HEALTHCARE NV Balaji
TECHNOLOGY SOLUTIONS PVT. LTD.

S[IT(TP)A 137/CHNY/2024 |2007-08 [A] M/S. FIH INDIA PVT. LTD. (TPC) (TPC)
10[IT(TP)A 1/CHNY/2025  |2007-08 | (D] FIH INDIA PRIVATE LIMITED (TPC) (TPC)
11{IT(TP)A 40/CHNY/2025 (2014-15 | [A] M/S.VISHAY PRECISION

TRANSDUCERS INDIA PRIVATE
12|IT(TP)A 41/CHNY/2025 (2017-18 | [A] M/S. VISHAY PRECISION
TRANSDUCERS INDIA PRIVATE
13|ITA 2099/CHNY/2025  |2015-16 | [A] SELVARAJ CHARITABLE TRUST (SMC/RM)
(SMC/RM)
14/ITA 2129/CHNY/2025  |2010-11 | [A] ALKAMPET PUSHPARATHINAM
ASHOK KUMAR (RM)
15|IT(TP)A 17/CHNY/2026 (2022-23 | [A] KINAXIS INDIA PRIVATE LIMITED (TPC)
(TPC)
Meeting link - https://itatchennai.my.webEx.com/meet/court_room__l
Meeting number :-2640 936 4081 .
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF D BENCH FOR 16-JUNE-2026 (TUESDAY)
AND HON'BLE Inturi Rama Rao, ACCOUNTANT MEMBER
BEFORE HON'BLE S.S VISWANETHRA RAVI, JUDICIAL MEMBER

i IN COURT ROOM 3 (PART HEARD MATTERS)
Srl |Appeal Number Assmt. |Assessee Name Counsel Name  [Remarks
Year

1[IT(TP)A 10/CHNY/2026 |2018-19 | [A] TVS SUPPLY CHAIN SOLUTIONS (TPC)

5|IT(TP)A 11/CHNY/2026 [2020-21 | [A] TVS SUPPLY CHAIN SOLUTIONS (1P0) |

3[IT(TP)A 12/CHNY/2026 [2021-22 | [A] TVS SUPPLY SOLUTIONS (TPQ) |

4|ITA 459/CHNY/2026 2018-19 [ [D] TVS SUPPLY CHAINS SOLUTIONS i | L

5[ITA 954/CHNY/2026 2020-21 [ [D] TVS SUPPLY CHAIN SOLUTIONS | C, oA . =

6|ITA 955/CHNY/2026 2021-22 | [D] TVS SUPPLY CHAIN SOLUTIONS ]\ ﬁrv mﬂm&ﬂﬂ s
Meeting link - https://itatchenna|.my.webex.com/meet/c:ﬂ$ asa.ﬂ T S #3, A

Income Tax Appeliste T_nbunal
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INCOME TAX APPELLATE TRIBUNAL, CHEN
CAUSE LIST OF e

D_BENCH FOR 17-JUNE-2026 (WEDNESDAY)
BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT
AND HON'BLE S R RAGHUNATHA, ACCOUNTANT MEMBER

IN COURT ROOM 1
Stl' |Appeal Number Assmt. |Assessee Name Counsel Name  [Remarks
1|ITA 32/CHNY/2013 zo::iz
" [A] HANON AUTOMOTIVE SYSTEMS
2|ITA 800/CHNY/2017  [2012.13 [A] HANON AUTOMOTIVE SYSTEMS
3| TTPIA7/CHNY/2026 |202223 |[A] M/s. ELGI RUBBER CO, LTD, o - .
- en ko brrerpom?
4|ITA 2346/CHNY/2026  |2019-20 [A] B/\LAJS; |Gmple Isshies
] B/ ADALA
5|ITA 2349/CHNY/2026  |2019-20 [A] THE KORADACHERY PACCS LTD.
6[ITA 2350/CHNY/2026 (201920 |[A]R 12531 MARUDHUR PACCS LTD.
7|ITA 2351/CHNY/2026  |2019-20 | [A] A1265 PANNAIKADU PACCS
8|ITA 2355/CHNY/2026  [2022-23 | [A] LATE MORIT KUMAR SARAOGI, |S Sridhar
9|'TA 2359/CHNY/2026  [2016-17 | [A] DEVASAGAYAM ARULANANDAU | Sridhar
10{ITA 2360/CHNY/2026 |- [A] JESUS FOR YOU PRAYER HOUSE
11[ITA 2362/CHNY/2026 |- [A] JESUS THE REFUGE MINISTIES
12[ITA 2363/CHNY/2026 |- [A] JAYAM BAPTIST CHURCH
13(ITA 2364/CHNY/2026  [2020-21 | [A] CHANDAN BALA
14(ITA 2368/CHNY/2026  [2017-18 [ [A] SUNDARAMOORTHY RAJARAJAN
15(ITA 2370/CHNY/2026  |2023-24 | [A] PUNJAILAKALAMANGALAM
16(ITA 2373/CHNY/2026  [2017-18 | [A] KUMARAVEL UMAPATHY
17(ITA 2377/CHNY/2026  |2012- [A] C.R. PARTHIBAN
18(ITA 2396/CHNY/2026  [2012-13 | [A] THE JANAKIRAM MILLS LTD.
19(ITA 2397/CHNY/2026  [2021-22 | [A] SYEDSALAR NIZAMUDDEEN S Sridhar, Erode
20[ITA 2400/CHNY/2026  [2016-17 | [A] R. MANIVANNAN G Vardhini Karthik
21[ITA 2403/CHNY/2026  [2013-14 | [A] MUTHUKUMAR PRABHAKARAN
22[ITA 2405/CHNY/2026  |2023-24 | [A] ELANGOVAN THILLAI
23[ITA 2407/CHNY/2026  [2017-18 | [A] SRI THIRUVA AGENCY Dr. L Natrajan
24[ITA 2408/CHNY/2026  [2018-19 | [A] A KALYANASUNDARAM Dr. L Natrajan
25[ITA 2429/CHNY/2026  [2020-21 | [A] SIVANESAN
26[ITA 2436/CHNY/2026  [2018-19 | [A] THE KANYAKUMARI DISTRICT
27[ITA 2440/CHNY/2026  [2015-16 | [A] VIJAYA SOMASUNDARAM
28|ITA 2446/CHNY/2026  [2013-14 | [A] SUBRAMANIYAM S Sridhar
29[ITA 2447/CHNY/2026  [2022-23 | [A] PRIYANTH MEENATCHI K Balasubramanian .
30|ITA 2453/CHNY/2026  |2017-18 | [A] A.S. GARMENTS LRSS /
31|ITA 2464/CHNY/2026  [2019-20 | [A] R RAJA ah
32[ITA 2465/CHNY/2026  [2020-21 | [A] R RAJA )
33[ITA 2466/CHNY/2026  [2021-22 | [A] R. RAJA |\ o 7 ;% i :j
34|ITA 2467/CHNY/2026  [2022-23 [ [A] R. RAJA N\ ZI- "
Meeting link i ;
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF D_ BENCH FOR 18-JUNE-2026 (THURSDAY)

BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT

IN COURT ROOM 1

AND HON'BLE S R RAGHUNATHA, ACCOUNTANT MEMBER

Srl |Appeal Number Assmt. [Assessee Name Counsel Name Remarks
Year

1|IT(TP)A 30/CHNY/2026 [2022-23 | [A] GLOBAL ANALYTICS INDIA

2|IT(TP)A 31/CHNY/2026 [2022-23 | [A] MAGICK WOODS EXPORTS PVT.

3|IT(TP)A 32/CHNY/2026 [2022-23 | [A] M/S. PLINTRON MOBILITY

Simple Issues

4|ITA 2476/CHNY/2026  |2026-27 | [A] THE DAUGHTERS OF THE HEART |V Swaminathan

S|ITA 2484/CHNY/2026  [2013-14 | [A] UDAYAKUMAR

6/ITA 2485/CHNY/2026  [2013-14 | [A] UDAYAKUMAR

7|ITA 2488/CHNY/2026  [2019-20 | [A] MARIAPPAN RAIENDRAN G baskar

8|ITA 2489/CHNY/2026  [2019-20 | [A] MARIAPPAN RAJENDRAN G baskar

9|ITA 2490/CHNY/2026  [2012-13 | [A] KANDASAMY UMAPATHY
10{ITA 2491/CHNY/2026 ~ |2023-24 | [A] VS) HOLDINGS
11{ITA 2492/CHNY/2026  (2013-14 | [A]VELU N V balaji
12|ITA 2496/CHNY/2026  [2020-21 | [A] E SELVAN TEXTILES PVT. LTD. M Karunakaran
13|ITA 2514/CHNY/2026  |2014-15 | [A] SHIVSU PIELKENROOD WATEK
14ITA 2516/CHNY/2026  |2022-23 | [A] M/S. GLOSS STUDIO PVT. LTD. __ |B Ramakrishnan
15ITA 2532/CHNY/2026 |- [A] PCL CHARITABLE TRUST G Baskar
16|ITA 2533/CHNY/2026 |- [A] PCL CHARITABLE TRUST G baskar
17]ITA 2539/CHNY/2026  |2018-19 | [A] G1633 CHEYYUR PACCS D Anand
18|ITA 2540/CHNY/2026  |2018-19 | [A] G1633 CHEYYUR PACCS D Anand
19|ITA 2541/CHNY/2026  |2018-19 | [A] G1633 CHEYYUR PACCS D Anand
20(ITA 2542/CHNY/2026  |2018-19 |[A] G1633 CHEYYUR PACCS D Anand
21|ITA 2543/CHNY/2026  (2018-19 | [A] G1633 CHEYYUR PACCS D Anand
22|ITA 2544/CHNY/2026  [2018-19 | [A] G1633 CHEYYUR PACCS D Anand
23|ITA 2550/CHNY/2026  |2019-20 | [A] E2606 NELLIKUPPAM PACCS LTD.
24|ITA 2565/CHNY/2026  [2012-13 | [A] AA539 AVALPOONDURAI G Vardhini
25|ITA 2566/CHNY/2026  [2012-13 | [A] AA539 AVALPOONDURA| G Vardhini
26|ITA 2569/CHNY/2026  |2014-15 | [A] M/S. OPG BUSINESS CENTRE PVT.
27|ITA 2570/CHNY/2026  [2016-17 | [A] M/S. OPG BUSINESS CENTRE PVT.
28|ITA 2586/CHNY/2026  |2019-20 | [A] SUBRAMANIAN SAMPATH
29(ITA 2597/CHNY/2026  [2015-16 | [A] R1589 UYYAKONDAN TIRUMALAI
30|ITA 2598/CHNY/2026  (2016-17 | [A] R1589 UYYAKONDAN TIRUMALAI

Meeting link

- https://itatchennai.my.webex.com/meet/court_roo
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